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MR, SPEAKER: I am asking the
Minister if he is takifig back the Bill

SHRI'GOVINDA MENON: I am
‘moving for leave to introduce the
Bill. At the time of consideration of
the Bill I will come forward with
-amendments to clause 2 as desired by
the Heuse,

MR, SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to supplement the
Jammu and Kashmir Representa-
‘tion of the People Act, 1957."

The motion was adopted,

SHRI GOVINDA MENON: Sir, I
introduce the Bill.

MR. SPEAKER: We will adjourn
now for lunch and meet again at
14.15 hours.

13.17 hrs.

The Lok Sabha adjourned for lunch
til] fifteen minutes past fourteen of
the Clock.

‘The Lok Sabha re-assembled ufter
luch at fifteen minutes past Fourteen
.of the Clock.

[Mg, DEPUTY-SPEAKER in the Chair)
‘RE: TEACHERS' STRIKE IN DELHIL
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MR. DEFUTY-SPEAKER: He has
raised the matter, Let the Ministor
have his say.
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MR. DEPUTY-SPEAKER: He will
convey the feelings of the Membeis to
the hon. Minister and request him
to make a statement,

SHRI KANWAR LAL GUPTA: Let
us rely on the good sense of the
Minister



